11 Oral Answers [RAJYA SABHA ] to Questions 12

PLAN. OUTLAY FOR BIHAR FOR
1986-87

264. SHRLMAT! PRATIBHA
SINGH

SHRI RAMCHANDRA BHARA-
DWALI:

Will the PRIME MINISTER be pleased be
pleased to state:

(a) whether the annual plan for 19S6-87 for
Bihar been finalised;

(b) if so, what are the details of the
plan outlays as compared to that deman
ded by the Stat, Government under each
sector; and

(c) what were the outlays for 1985-
86?

THE MINISTER OF STATE LN THE
MINISTRY OF PLANNING AND FOOD
AND CIVIL SUPPLIES (SHRI AJIT
PANJA): (a) Yes, Sir.

(b) and (c¢) A statement is laid on the Table
of the House.

Statement

Annual  Plan

Head of Development

(1) Agriculture & Allied Services .

(2) Rural Development .,

(3) Special Area Programmes

(4) Trrigation & Flood Control > .
(5) Energy .

(6) Industry & Minerals . .

(7) Transport

(8) Science, Technology & Environment
(0) General Economic Services . s
{(10) Social Services i " . .

(11) General Services . . s "

Grand ToTaL . . .

1086-87  Bikar

(Rs. lakhs)
1085-86 1986-87 Outlay
Approved  Propoted As
Outlay by the Agreed
Smtt-
Govt.
4617 7100 6886
8413 10050 10541
. 1500
. . 27500 34335 34539
. 10000 25245 23725
. 1300 5653 560
. 7205 0417 9150
" b 5 85 71 77
383 So01 2134

. . . 16022 20619 18618

> 5 . 1505 2759 2233

. . . 85100 123250 115000

io was actually asked on the floor of the House by Sharimati Pratibha Singh.
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SHRI AJIT PANJA: Sir, while deciding the
Plan allocation, certain formula is  adopted.
Now, the modified Gadgil formula is being
adopted.  In respect of a particular State or
Union Territory, we consider the entire
population and wen the area where major
thrust has to be given. So far as Biha, is
concerned, it is 1.74 rakhs Sq. Kms.  The
number of villages is 67,665 and the
population is 699 lakhs. ~ While calculating,
we found that the rural population is 87.5 per
cent. Therefore, as regard, as given in the state-
rant, we impressed on the Chief Minuet and
other officers of Bihar who came that more
thrust should be in the area of rural
development. That is why, Sir, you will see
that in the case of rural development, even
though the approved outlay for 1985-86 was
Rs. 8413 lakhs, the proposal of the State was
Rs. 10,050 lakhs, the Planning Commission
increased it to Rs. 10,541 lakhs. We
decided that more money should go from the
general economic services to the rural areas for
the benefit of the poor.
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SHRI AJIT PANJA: Sir, it is true, so far
Bihar is concerned, the per capita income is
the lowest in the whole of India. It is Rs, 437
as against the all-India average of 761. But [
would like to point out to the hon. Member
that 'General Economic Services' doe, not
include industry and minerals. Hon. Member
wanted to know about the minerals sector, and
about the industries. This has been specifically
mentioned in the statement at item no. 6 (VI).
The approved outlay for 1985-86 was Rs.
3300 lakhs and the agreed outlay for 1986-87
is Rs. 5603 need for development of the
industry and lakhs. Therefore, we are aware of
the need for development of the industry and
minerals sector.
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SHRI AJIT PANJA; It is per capita
income for 1983-84 at 1970-71 prices.
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SHRI AJIT PANJA: So far as the first part
of the question is concerned, under the specific
directions of the hon'ble Prima Minister, every
3 months quarterly monitoring is a must. But
the primary duty i of the State for doing it. So
far as Planning Commission is concerned,
after the State obtains .this monitoring report,
we get a feed-back from them. But we are
insisting that they must continue this
monitoring, not only regarding expenditure of
th, amount but also how much physical
achievement of various development plans has
been attended to.

So far as diversion of funds is concerned,
specific instructions have been issued by the
Finance Department that if the allocated sum
for a specific purpose in a certain sector is
diverted, then an equal percentage of Central
assistance would be deduc'ed from them. This
is a penal clause like a Damocles' sword
which hangs over them that if they do from
the Central assistance on a percen-so, then we
have this right to deduct it tage basis.

So far as scheduled castes and scheduled
tribes are concerned, we find that in Bihar in
the total population, the scheduled caste is
14.5 per cent and scheduled tribe is 8.3 per
cent. So far as specific allocation for them is
concerned, there are various tribal sub-plan
projects done so

that we can have a major thrust in these areas
and under the 20-point economic programme,
the major beneficiaries are within these areas
and they are going to get benefit from this.
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SHRI AJIT PANIJA: Sir, this iy mainly a
request for action. But so far as the first
portion regarding water supply is concerned,
we have identified 15194 villages. When I say
we" I mean the State gave ug this figure of
problem villages. Out of this, in the Sixth Plan
partially 14172 villages have been provided
with drinking water. For the balance 1022
villages, it i; provided ia the Seventh Plan.
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So far as the other request for action about
monitoring is concerned, I have already
replied to that.
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MR. CHAIRMAN:; This relates to Bihar.

SHRI DIPEN GHOSH: Sir, i, it relevant?.
. (Interruptions)...

MR. CHAIRMAN: He answered the
question about monitoring several times. Dr.
Richhariya.
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SHRI AJIT PANJA: Sir, it is not a question
of my admission of the per capita income; it is
a fact. Secondly, it is not correct that from the
First Plain onwards proper emphasis was not
given. Economists at that time found certain
priorities and political leaders also found cer-
tain priorities. With the development of our
knowledge we are finding other areas for
development and having major thrusts as
presently advised by economists. You will
find that so far as special assistance for Bihar
is concerned, i, the Sixth Plan Central
assistance was 39.1 per cent and in the
Seventh Plan it has been made 44.9 per cent
because we took into Gov-sidefation the
difficultiec of the Bihar Gov. ernment in
augmenting internal resour-ces. But that does
not mean that they won't do anything on their
behalf and put the entire burden on the Centre.
Of course, Centre gets the money from all
over the country but it has been accele-raed
and, as I said, the percentage has been given.
So far as outlay is concerned, in the Sixth Plan
it was Rs. 3,225 crores and in the Seventh
Plan it was R's. 5,100 crores.

Proposal to make zonal cadres for IAS[ IPS
Officers

*265. SHRI V. GOPALSAMY: Will the
PRIME MINISTER be pleased to state.

,(a) whether Government have a proposal to
mak, changes in the cadre-allocation of
IAS]IPS officers among States and make it
zonal based,



